THE GAUHATI HIGH COURT
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION NOQ. 37
Dated Guwahati, the 29™ August, 2018,

Hon'ble the Chief Justice has been pleased to re-constitute the

foliowing Committee in the manner indicated below:-

'SL | NAMEOFTHE | NAMEOFTHE Secretary |
NO, COMMITTEE HON'BLE JUDGE / MEMBER ’
01, Guest House 1. Hon'ble Mr, Justice Kal'yan Rai Régistrarm

Management Surana, (Admn.) to
Committee assisted by
Joint
Registrar
(Protocol)
By Order,
Sd/- Robin Phukan
REGISTRAR GENERAL

Memo No. HC. IIT - 23/2013/PT/ 1254 /G, Dated 29" August, 2018.

Copy to:-

12) The Regislrar ), Gauhati High Court, Guwahati.

13)The Registrar, Gauhati High Court, Kohima Bench, Kehima / Aizawl Bench,
Aizaw! / [tanagar Bench, Naharlagun.

i1)The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati
High Court, Guwanati.

15)The Joint Registrar ¢ ), Gauhati High Court, Guwahati.
l{u) The Deputy Registrar (), Gauhati High Court, Guwahati.
f) The Asstl. Registrar (- ), Gauheti High Court, Guwahati,

18} The System Analyst, Gauhati !l!gh (.owt Guwahati. He is requested to upload
ihis Notification in the website of Gauhati High Court,
19)The P.S. to Hon'ble Mr. Justice Ujjal Bhuyan, Gauhati High Court, Guwahati.
20)The P.S. to Hon'ble Mr. Justice Kalyan Rai Surana, Gauhati High Court,
Guwahali,
21}The P.S. to Hon'ble Mr./Mrs, Justice
Gauhati High Court, Guwahati.
22)The C.A_ 1o the Registrar General, Gauhati High Court, Guwahati.
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